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ORGINAL APPLICATION NO.104/2024/EZ
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NILAMANI MAHAPATRA 

STATE OF ODISHA & OTHERS

SL 
NO. 

DESCRIPTION OF DOCUMENT

1. Copy of the written note of argument field by the applicant 

2. Copy of record of rights plot No. 1823 and Rent Receipt 

Annexue-1 

3. Copy of R.I Report and Applicant resident Certificate 

Annexure-2 I / II

4. Copy of Collector Khordha report Ann

5. Copy of SPCB, Odisha letter Ann

6. Copy of the Order Dated. 28.05.2024 Ann
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8. Check list by Tahasildar Annexure
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12. Copy of Addl. Settlement offic

Annexure-11/ I to IV

13. Copy of Illumination plan by PP Annexure

14. Copy of the I.A No. 82/2024 Annexure
15 Copy of the EC Report Dt 
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BEFORE THE HONORABLE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

ORGINAL APPLICATION NO.104/2024/EZ 

 

IN THE MATTER OF: 

 

NILAMANI MAHAPATRA      APPLICANT 

VERSUS 

STATE OF ODISHA & OTHERS    RESPONDENTS 

 

WRITTEN NOTE OF ARGUMENT FILED BY THE  

APPLICANT 

  

The above named applicant most respectfully submits as follows. 

 

1. I, Nilamani Mahapatra, S/o Narayan Mahapatra, aged about 38 years, At-

Bhogapur, (Narangarh), Po-Hadapada, Dist-Khordha, Pin-752018 do 

hereby solemnly affirm, and declare as under. That I am the applicant in 

the above mentioned written Petition and I am fully conversant with the 

facts and circumstances of the case and therefore component to swear this 

affidavit.  

2. That the applicant is the resident of village Bhogapur under mouza 

Narangarh in ward No.3 under Khordha Tahasil office in the district of 

Khordha. 

3. That the applicant is the owner in possession of the case land stands 

recorded in the name of Panu Mahapatra @Mohapatra  s/o Das 

Mahapatra as rayat having all sorts of right, title intrest and possession 

over the land in question Shree Jagannath Mahaprabhu Parichalana 

Committee, Puri is the landlord of the Case land. 
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The applicant is also paying rent through online to the Government of 

Odisha since last year. The documents are enclosed for reference as 

Annexure-  

4. That it is stated that Record stands in the name of Panu Mahapatra @ 

Mohapatra s/o Das Mahapatra. Narayan Mahapatra @ Mohapatra is the 

legal heir of Panu Mahapatra, It is also reflected in the report of Revenue 

Inspector Golabai vide letter No.53. Dated. 03/07/2024 mentioning in the 

report with serial No. 26 and in the subject matter of 50 mtrs. distance 

from mining lease boundary to village as Annexure -2/I. 

The present applicant Nilamani Mahapatra is the son of Narayan 

Mahapatra @ Mohapatra village Bhogapur (Narangarh). The residential 

certificate issued by Tahsildar, Khordha indicates the applicant as well as 

his family members are residing in  village Bhogapur (Narangarh) P.S-

Jankia, Tahasil/Dist - Khordha. It is also indicating that the applicant in 

residing in his village since 38 years annexed as Annexure – 2/II. 

5. That Collector and District Magistrate Khordha has reported in the 

primafacie of the case in report on the ambient air quality and Noise level 

monitoring made W.R.T Hon'ble National Green Tribunal O.A No. 

104/2024/EZ Kolkata. The report is indicated in location of mining 

activity referred in (b) annexed as Annexure - 3. 

6. That in counter affidavit submitted on behalf of respondent No .17 

(Mining Project Proponent) Dated. 30/09/2024 in serial No. 6 & 7 and 

Khata book No. 163-164 is wrong and disputed and not admitted as 

because the applicant's and nearest Human Habitation villagers are 

permanent resident is situated in village Bhogapur (Narangarh). 

Regarding forcible possession of the applicant and villagers have 

not been questioned by The Collector & District Magistrate, Khordha, & 
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Tahsildar Khordha. This has not been also challenged by any opposite 

party, except Res No. 17 (Mining Project Proponent). 

7. That State Pollution Control Board, Odisha vide letter No. 7662 dated 

25.08.2020 sent letter by post/Email to Additional Chief Secretary Forest 

& Environment Dept., Principal Secretary, Steel & Mines Dept, Principal 

Secretary Revenue & Disaster Management Department, The Chairman 

SEIAA, ODISHA, The Director, Directorate of Mines and all Regional 

Officer, SPCB, Odisha memo No. 7664 dated 25.08.2020 regarding 

Distance Criteria for permitting stone quarrying. It is described in 

minimum distance of 100 Mtrs. from location of Residential/public 

buildings, Inhabited sites etc. when blasting is not involved annexed as 

Annexure-4. 

8. That as per order dated 28.05 2024 passed by Honorable National 

Green Tribunal/EZ, kolkata in serial No.15 Constituted a committee 

Comprising four numbers to submit its report through affidavit by visiting 

the site in question annexed Annexure 5. 

9. That as per the direction of Honorable National Green Tribunal 

Kolkata, Tahsildar, Khordha, Conducted field enquiry report in 

Connection with the matter field before Honorable National Green 

Tribunal Kolkata. Tahasildar, Khordha, submitted the list of plots 

coming within the radius of 50 meters from lease boundary of Narangarh 

Khondalite mines. During field survey, it is found that as many as 50 

plots are coming within the radius of 50 meters, out of which 45 plots are 

private recorded under SJTA, Puri and rest are under Govt. Khatas. 45 

plots are belonging to the villages recorded in the names of different 

persons. 44 Plots are Gharabari Kisam plots &1 is agriculture plot within 

the 44 private plots, 19 plots have 76 existing structure with dwelling 

houses of different Categories Like Asbestos, Pucca & Thachad house 

and rest 25 plots have no structure, it is annexed as Annexure  6 &2/I. It 

3
1273



Page 4 of 7 
 

is also admitted by Collector, Khordha. The said 25 plots are within 

100meters radius and kept for inhabitant sights of the concerned owners. 

So these 25 plots are not vacant lands. 

10. That Respondent No. 10 has filed affidavit before Honorable National 

Green Tribunal, Kolkata, dated 18.02.2025 as annexure – A/10 Copy of 

the Joint Committee report in Khata, Book No 948 to 959 of admitting 

the report of Tahasildar, Khordha, measured by R.I & Amin.  

11. That inspite of knowing the location and area of the lease, the mining 

project proponent executed as long term agreement of thirty years only to 

harass the human habitation of locality. The agreement is conducted from 

Khata Book no. 33 to 42 executed by Governer of Orissa represented by  

Minning Officer, Cuttack. 

It is very much essential to submit that the R.I Report has been submitted 

showing the 19 plots houses/structures within 50 meters radius from 

mining lease boundary to village houses indicating in Annexure 2/I. It is 

within lease agreement part-I and all the plots are situating at the south 

direction that is Khata Book No. 36. 

12. That in modified check list for minor mineral extraction project, 

Tahasildar Khordha reported before quarry described wrongly in S.l No. 

2 (VII) regarding nearest densely populated or built up area, distance of 

the site from nearest human habitation. Tapanga is not the nearest village. 

Nearest village from mining lease site is Bhogapur and Narangarh 

annexed as Annexure-7/I 

It is further stated that in mining plan with progressive Mining 

closure plan before mining quarry in CHAPTER II Environment 

Management Plan 11.1(v) Para & (x). “ There is no structure in the M.L 

area and also within 5 Kms. radius all around.” This description is shown 

wrongly only to harass the applicant and people of nearest villagers 

annexed as Annexure-7/II. 
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13. That inspite of Tahasildar’s report regarding 50meters radius from mining 

lease area to human habitation, CTE & CTO has given permission after 

four times enquiry by RO, SPCB, Odisha. 

14. That inspite of knowledge regarding 50meter distance from place of 

mining operation to nearest human habitation, order was passed by the 

office of the Collector and District Magistrate, Khordha in letter No. 

18128 dated 26.11.2020 for operation of quarry annexed as Annexure-8. 

15. That SEIAA, Odisha through reference No 8881/SEIAA dated 

04.09.2020 gave proposal to the mining project proponent for grant of 

Environmental Clearance Khata Book no. 60-66. It is wrong and 

misguiding. 

That State Pollution Control Board, Odisha declared Consent to 

Establish on dated 05.10.2020 letter no.2957 but lease deed agreement 

executed on dated 10.11.2020 which is not acceptable in the eye of Law. 

In the inspection report of mining project proponent mining area 

surroundings is wrong and not acceptable. It is annexed as Annexure-9 

16. That in the office of Revenue Inspector, Golabai, the distance of Revenue 

Inspector, Golabai report from the place of mining operation to Human 

habitation has been omitted although R.I, Golabai Vividly had enquired 

and measured the location area of the mining area to human habitation. 

The Said distance of location area has been mentioned by R.I of Golabai, 

which was intimated to the applicant on 27.06.2024 by WHATSAPP 

ANNEXED AS ANNEXURE-10/I 

Again for reference it is very much clear that Odisha space application 

Center, Bhubaneswar map No. 4395,1/30 dated 15.04.2025 indicating the 

mining location from habitation in map annexed as Annexure-10/II 

17. That Addl. Settlement Officer, Jatni on behalf of Shree Jagannath Temple 

Camp Office, Jatni wrote a letter to the OIC (PG Cell) Collectorate 

Khordha submitted detail enquiry report on the grievance petition filed by 
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the applicant and others of village  Bhogapur vide letter No. 146 Jatani 

dated 14.05.2024  

In the said letter Addl. Settlement officer Jatni clearly mentioned 

that “some residential houses are situated within 100 meters from the last 

of the lease area. The villagers raised their grievance regarding air 

pollution, sound pollution and damaged of their residential houses” 

Again the authority while on visit found the crack caused to the houses 

and gave opinion that “One Civil engineer may be deputed for 

verification whether the cracks has been made due to mining operation or 

not”, but yet civil engineer has not been appointed to know the details of 

the facts. Annexed as Annexure-11/I 

But on behalf of mining project proponent deposited a map with 

wrongly and  biased indication that “ It has been reflected in revised map 

of Mine Lease load area that no habitation structure etc. are existing 

within 100 meter distance from mines” and wrongly has indicated the 100 

meter buffer zone is follow land. It is annexed as Annexure-11/II 

18. That mining project proponent sent a map called illumination plan scale-

1.1000 date of survey on dated 31.03.2023 to DGOMS, Govt. of India in 

which it is indicating that at the south direction of mining area there is 

house settlement which is different than the earlier map produced by 

project proponent. It is a biased and wrong report and both maps 

produced by the mining project proponent is different and only to harass 

the applicant and the villagers. 

The map produced by mining project proponent M/s OMC Ltd. in 

exhibited as Annexure-12 

The project proponent again and again is stating that in joint inspection 

report, there is no mentioning that mining work is going on within 100 

meters which is wrong and biased one to harass the applicant and the 

villagers. 
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It is also stated that during 17 months Collector and District Magistrate, 

Khordha has not submitted the full fledged joint inspection report which 

is against the Order of Honorable National Green Tribunal, Kolkata 

Inspite of several direction of Honorable National Green Tribunal 

Kolkata, District Magistrate, Khordha has not complied the direction of 

Honorable National Green Tribunal, Kolkata. 

 

PRAYER 

The Honorable Tribunal may please to consider to pass the following 

Direction 

1. To declare that the quarry operation is in violation of CPCB, 

Guideline Dated 12/05/2020 Violation EC & CTO Conditions the 

quarry operation to be stopped for all time and EC & CTO be 

withdrawn in addition to this the environment  compensation may 

be computed and the site in question be restituted to its original 

conditions. Also the applicant Prays for fixing accountability of the 

officers granting EC & CTO in Violation of Environment norms.  

2. Directed The Collector & D.M Khordha & Res No. 17 to stop the 

mining operation for ever for protecting interest of the applicant as 

well as the nearest in habitants/villagers.  

 

UNDERTAKING 

That I undertake to file the English translation of vernacular documents as and 

when directed by the Hon’ble Tribunal. 

 

Khordha           

10/11/2025          APPLICANT 
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Schedule I Form No.39-A

ଖତିୟାନ

ମୌଜା : ନରଣଗଡ଼ ତହସିଲ : ଖୋର୍ଦ୍ଧା
ଥାନା : ଖୋର୍ଦ୍ଧା ତହସିଲ ନମ୍ବର : ..
ଥାନା ନମ୍ବର : 203 ଜିଲ୍ଲା : ଖୋର୍ଦ୍ଧା

ଜମିଦାରଙ୍କ ନାମ ଓ ଖେୱାଟ ବା ଖତିୟାନର କ୍ରମିକ ନମ୍ବର
ଶ୍ରୀ ଜଗନ୍ନାଥ ମହାପ୍ରଭୁ  ବିଜେ ପୁରୀ ତରଫ ଆଡ଼ମିନିଷ୍ଟ୍ରେଟର, ଜଗନ୍ନାଥ ମନ୍ଦିର ପରିଚାଳନା କମିଟି ପୁରୀ
ଖେୱାଟ ନମ୍ବର - 1, 1

1) ଖତିୟାନର କ୍ରମିକ ନମ୍ବର 242

2) ପ୍ରଜାର ନାମ, ପିତାର ନାମ, ଜାତି ଓ ବାସସ୍ଥାନ ପାଣୁ ମହାପାତ୍ର ପି:ଦାସ ମହାପାତ୍ର ଜା: ମାଳି ବା: ନିଜିଗାଁ

3) ସ୍ଵତ୍ଵ ସ୍ଥିତିବାନ

4) ଦେୟ :

ଜଳକର ଖଜଣା ସେସ୍
ନିସ୍ତାର ସେସ୍ ଓ ଅନ୍ୟାନ୍ୟ

ସେସ୍ ଯଦି କିଛି ଥାଏ
ମୋଟ 5) କ୍ରମବର୍ଦ୍ଧନଶୀଳ ଖଜଣାର ବିବରଣି

ଚିରସ୍ଥାୟି ନିଷ୍କର ।

6) ବିଶେଷ ଅନୁସଙ୍ଗ ଯଦି କିଛି ଥାଏ
ଏଖରାଯାତ ମାହାଲ । ଚିରସ୍ଥାୟି ନିଷ୍କର । ସେବକ କାର୍ଯ୍ୟ କରୁ ଥିବାରୁ  ଜମା ଆଦାୟ ଦିଅନ୍ତି ନାହିଁ । ଭେଲ୍ୟୁ ଏସନ ଜମା ଟ0.98
ଅଠାନବେ ନୁଆ ପଇସା ମାତ୍ର । ଆଇନାନୁସାରେ ଧାର୍ଯ୍ୟ ସେସ୍ ଦେୟ ।

BLANK SPACE FOR STAMPING
ଅନ୍ତିମ ପ୍ରକାଶନ ତାରିଖ - 07/03/1965

ଖଜଣା ଧାର୍ଯ୍ୟ ତାରିଖ - 13/04/1964
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ଖତିୟାନର କ୍ରମିକ ନଂ : 242 ମୌଜା : ନରଣଗଡ଼ ଜିଲ୍ଲା : ଖୋର୍ଦ୍ଧା

ପ୍ଲଟ ନମ୍ବର ଓ ଚକର ନାମ କିସମ ଓ ପ୍ଲଟର ଖଜଣା କିସମର ବିସ୍ତାରିତ ବିବରଣୀ ଓ ଚୌହଦି

ରକବା

ମନ୍ତବ୍ୟ

ଏ. ଡି. ହେକ୍ଟର

7 8 9 10 11 12

1823 ଘରବାରି 0 0650

1 plot 0 0650

ରାଷ୍ଟ୍ରୀୟ ସୂଚନା ବିଜ୍ଞାନ କେନ୍ଦ୍ର 04/09/2025 09:21:38 IP :49.37.112.113
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Receipt No.
2025-262003009300074

ଫାରମ ସଂ. XII ରସିଦ ପୁସ୍ତକ
(ନିୟମ ୬୬)
ଖଜଣା ପାଉତି

ଖୋର୍ଦ୍ଧା ଜିଲ୍ଲା

ଗୋଳବାଇ ସର୍କଲ ଖୋର୍ଦ୍ଧା ଥାନା ନରଣଗଡ଼ ମୌଜା

2025-26 ବର୍ଷ

୧ । ପ୍ରଜାର ନାମ : ପାଣୁ ମହାପାତ୍ର
୨ । ଜମାବନ୍ଦି ନମ୍ବର : 242 ଜମିର ପରିମାଣ : In Acre :0.0650 , In Hectare: 0.0000

୩ । ଖଜଣା ଦାଖଲ ବିବରଣୀ :-

ଯେଉଁ ବାବଦ ପାଉଣା Collection Amount ମୋଟ ପାଉଣା
Arrear Interest Current

Rent 0.00 0.00 0.00 0.00
Cess 0.00 0.00 1.00 1.00
Nistar Cess 0.00 0.00 0.00 0.00
Water Rate (CBWR) 0.00 0.00 0.00 0.00
Water Rate (FWR) 0.00 0.00 0.00 0.00
Others 0.00 0.00 0.00 0.00
ଗାଏ ମୋଟ 0.00 0.00 1.00 1.00

୫ । ସର୍ବମୋଟ୍ ଦାଖଲ ଟଙ୍କା : 1.00

୬ । ଯାହାଦ୍ୱାରା ଦାଖଲ ହେଲା : Pramila Mohapatra

ତାରିଖ : 2025-05-27 16:48:45

* This receipt is granted without PREJUDICE.

* This is a system generated receipt. Seal and Signature of Authority is not required. Authenticity can be
verified at odishalandrevenue.nic.in
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Government of Odisha

eChallan
Cyber Treasury

Name of the Depositor1.

2.

3.

5.

Depositor's Address

District

Total Transaction Amount (In Rs.)

Amount (In words)

Pramila Mohapatra

Narangarh, Khordha   Odisha Khurda 752018

Khurda

Rs. 1/- ( echallan- Rs. 1/- + agency- Rs. 0/- )

Bank Transaction ID

Bank Transaction Date & Time

Bank Transaction Status

BHD18OM0LW3L7W

27/05/2025 04:48:45 PM

Succesful: Confirmation Received from Bank as Success

Head of Account

Description AmountHead Of Account Challan Number & Date

Cess 0029-00-103-0062-01028-000 Rs. 1/- Not Generated

Rs. 1/-Total Amount

Payment Remarks

Department specific information (if any)

 Department Reference ID  200300932025-2600091

Name of the Bank

Mode of Transaction

Bank of Baroda Payment Gateway

UPI

6.

Bank Details

One Only

4. e Challan Reference Id 3A549CDC64

Generated on : 27/05/2025 04:52:46 PM

* This is a computer generated challan and doesn't require any signature or stamp.
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Schedule I Form No.39-A 

Khatiyaan 

Mouza / Village : Narangarh  Tahasil : Khordha 
Police Station : Khordha   Tahasil No: 
Station No: 203     District : Khordha  
 

Name of Landloard and serial 

number of Khewat of 

Khatiyaan 

Shri Jagannath Mahaprabhu Bije Puri, Taraf 

Administrator Jagannath Temple Parichalana 

Committee Puri, Khewat No-1.1 

1) Serial No. of Khatiyaan 242 

2) Tenant name, father’s name, 

caste and         place of 

residence  

Panu Mohapatra, S/o- Dash Mohapatra, Cast- 

Mali,  

Village- Own Village  

3) Autonomy Stitiban  

4) 

Payable: 

Water 

Tax 

Rent Cess Nistar Cess 

and other 

Cess  if 

any 

Total 5) Details of 

incremental 

cost 

     Eternal 

Freedom  

6) Special 

accessories 

in any 

Ekhrajat Mahal, Eternal Freedom, He does not collect deposits 

because he is doing a service job (Temple Work), Valuation deposit 

Rs. 0.98 Ninety Eight Paisa Only, Cess Payment Prescribed  by law.   

BLANK SPACE FOR STAMPING 

 

Final Publication Date-07/03/1965 

Rent Due Date- 13/04/1964 

 

  

ENGLISH TRANSLATION OF ANNEXURE - 1 
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S.l No. of Khatiyaan : 242 Mouza / Village - Narangarh District- 

Khordha 

Plot Number 
and wheel 

name 

Verities and 
plotters 

Detailed 
description of 
varieties and 

characteristics 

Rakaba Comments 
A. d. Hector  

7 8 9 1 0 11 12 
1823 Gharabari / 

House-site 
 0 0650   

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

1 Plot   0 0650   
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ANNEXURE - 2/I16
1286
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dgSign2031LocnDyna
Signature of the Revenue Officer

19/09/2025

 

 
FORM No. I
(See Rule 3)

GOVERNMENT OF ODISHA
Office of the Tahasildar Khurda

Miscellaneous Certificate Case No: E-RES/2025/2218966
RESIDENT CERTIFICATE

       This is to certify that Shri  NILAMANI MAHAPATRA  son of Smt PRAMILA
MOHAPATRA and Shri NARAYAN MAHAPATRA , is a native/permanent resident of the
district of Khordha in the state of Odisha and he/ his family is presently residing at
Village/Town  BHOGAPUR (NARANGARH) P.S. JANKIA Tahasil Khurda in the district
of Khordha in the state of Odisha for 38 years(s) & 0 month(s). 

 **** This is a computer-generated statement And Does Not Require a Signature. ****

NOTE
(i) It is a digitally signed, electronically generated certificate and therefore needs no ink-signed signature.
(ii) This Certificate is issued as per sections 4, 5,& 6 of the Information Technology Act 2000 and its subsequent amendments in
2008 and as per Revenue & Disaster Management Department Notification number IMU-13/10-4251/R&DM.
(iii) For any Query or Verification, the Agency /Department / Office may visit https://edistrict.odisha.gov.in
(iv) Tampering of this Certificate will attract penal action.

Reference No: E-RES/2025/2218966 To View: https://edistrict.odisha.gov.in/t/LUY4gA10F91D3 Token No: A10F91D3

ANNEXURE - 2/II26
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Personal Details

Present Address

FORM No. 1

[See Rule 4 ( 1)]

APPLICATION FORM FOR ISSUE OF RESIDENT
CERTIFICATE

 
 

Salutation : Shri

Name of the Applicant : NILAMANI MAHAPATRA

Applicant Photo(Image size
should be greater than 20KB and
less than 250KB) :

Gender : Male

Marital Status : Unmarried

Age : 38

Aadhaar No : 983040208377

Father's Name : NARAYAN MAHAPATRA

Mother's Name : PRAMILA MOHAPATRA

Mobile Number : 8249043984

E-Mail : nilamanimahapatra1987@gmail.com

District : Khordha

Tehsil : Khurda

Village Not In List : Click Here

Village(Name) : BHOGAPUR (NARANGARH)

Police Station : JANKIA

Post Office : HADAPADA

Pin : 752018
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Permanent Address

Family members/Guardian details (in case of minor and person who is unable to manage
his/her own affairs):

Purpose

Declaration

Annexure List

Additional Details

Years : 38

Months : 0

State : ODISHA

Same as Present Address : Yes

District : Khordha

Tehsil : Khurda

Village Not In List : Click Here

Village(Name) : BHOGAPUR (NARANGARH)

Police Station : JANKIA

Post Office : HADAPADA

Pin : 752018

If any person other than applicant
filling the Application ? :

No

Purpose : All Purpose

I do hereby declare that the information given by me in this application form is true to the best of my knowledge and I have
not suppressed / misrepresented any fact. That, I am solely responsible for the accuracy of the declaration and
information furnished and shall be liable for action under section 199, 200 and 420 of Indian Penal Code and other
relevant laws/ rules in case of furnishing wrong declaration and information. Also, I am well aware of the fact that the
certificate shall be summarily cancelled and all the benefits availed by me shall be summarily withdrawn in case of
furnishing wrong declaration and information.

Place : KHORDHA

I Agree : Yes

1) Documents to be Attached COPY OF ROR
2) Other Other (AADHAR CARD )
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Applied to the Office Office of the Tehsildar(Tehsil- Khurda )

    

Site is technically designed, hosted and maintained by National Informatics Centre
Contents on this website is owned, updated and managed by the eService Delivery and Transformation Division (eSDT)

POWERED BY SERVICEPLUS
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OFFICE OF THE REVENUE INSPECTOR, GOLABAI  

Letter no-                                          Date- 

MOUZA-NARANAGADA KHADALITE MINES 

        50 mtrs distace from working minning site to minning boundary and mine boundary line to village  

 

SL 

NO 

Distance 

from 

working 

place to 

boundary in 

mtr. 

Mininning 

boundary 

to village 

in mtr 

Total 

distance 

from 

working 

place to 

village 

Land schedule   ଶ୍ରୀ ଜଗନ୍ନାଥ ମହାପ୍ରଭୁ ବଜିଜ 

ପରୁୀ ତରଫ 

ଆଡ଼ମିନିଜରେଟର, ଜଗନ୍ନାଥ 

ମନ୍ଦିର ପରିଚାଳନା କମିଟି 

ପରୁୀ ଜେୱାଟ ନମ୍ବର - 1, 1 

ପ୍ରଜାର ନାମ, ପିତାର ନାମ, 

ଜାତି ଓ ବାସସ୍ଥାନ 

LH Remark  

1 19mtr. 31mtr. 50mtr. 1774 ଅନାବାଦୀ Nil Vacant 

land 

2 19mtr. 31mtr. 50mtr. Mouza-Narangarh 

Khata-75,  

Plot-1775  

AC – 0.168, 

Kissam-Gharabari 

ମାନଜଗାବିନ୍ଦ ପାଟସାହାଣ ି 

ପି:ଶେିର ହରିଚନ୍ଦନ ଜା: 

େଣ୍ଡାୟତ ବା: ଜଭାଗପରୁ 

Not Found Vacant 

land 

3 20mtr 30mtr 50mtr Mouza-Narangarh 

Khata-299,  

Plot-1784  

AC – 0.110, 

Kissam-

Puratanpatita 

ବାମଜଦବ ପାଟସାହାଣ ି

ପି:ଶେିର ପାଟସାହାଣ ିଜା: 

େଣ୍ଡାୟତ ବା: ଜଭାଗପରୁ 

Rabinarayan 

Pattasani, 

Mohini 

Pattasani 

Vacant 

land 

4 18mtr. 32mtr. 50mtr. Mouza-Narangarh 

Khata-300,  

Plot-1785  

AC – 0.110, 

Kissam-Gharabari 

ବାମଜଦବ ପାଟସାହାଣ,ି 

ମାନଜଗାବିନ୍ଦ ପାଟସାହାଣ ିପି: 

ଶେିର ହରିଚନ୍ଦନ, କାଶନିାଥ 

ପାଟସାହାଣ,ି ଜଗାପିନାଥ 

ପାଟସାହାଣ ିପି: ଚକ୍ରଧର 

ପାଟସାହାଣ ିଜା: େଣ୍ଡାୟତ 

ବା: ଜଭାଗପରୁ 

Not found Vacant 

land 

5 32mtr. 18mtr. 50mtr. Mouza-Narangarh 

Khata-299,  

Plot-1793  

AC – 0.110, 

Kissam-Gharabari 

ବାମଜଦବ ପାଟସାହାଣ ି

ପି:ଶେିର ପାଟସାହାଣ ିଜା: 

େଣ୍ଡାୟତ ବା: ଜଭାଗପରୁ 

Not found Vacant 

land 

6 34mtr 16mtr 50mtr Mouza-Narangarh 

Khata-102,  

Plot-1796  

AC – 0.135, 

Kissam-Gharabari 

ଜକୈବଲ୍ୟ ବଳବନ୍ତରା 

ପି:ଭାଗିରଥ ିବଳବନ୍ତରା ଜା: 

େଣ୍ଡାୟତ ବା: ନିଜଗ  ା 

Not found Vacant 

land 

7 30mtr 20mtr 50mtr Mouza-Narangarh 

Khata-131,  

Plot-1797  

ଜଗାଲ୍କ ସାନ୍ତରା, ରସିକ 

ସାନ୍ତରା ପି: ମହନ ସାନ୍ତରା 

ଜା: େଣ୍ଡାୟତ ବା: ଜରାଗପରୁ 

Not found Vacant 

land 

77
1347



AC – 0.065, 

Kissam-Gharabari 

8 30mtr 20mtr 50mtr Mouza-Narangarh 

Khata-645,  

Plot-1806  

AC – 0.035, 

Kissam-Puratan 

Patita 

ଅନାବାଦୀ Not found Vacant 

land 

9 30mtr 20mtr 50mtr Mouza-Narangarh 

Khata-645,  

Plot-1807 

AC – 0.035, 

Kissam-Puratan 

Patita 

ଅନାବାଦୀ Not found Vacant 

land 

10 22mtr 28mtr 50mtr Mouza-Narangarh 

Khata-136,  

Plot-1808 

AC – 0.055, 

Kissam- 

Gharabari  

ଜଗୌରାଙ୍ଗ ନିଶଙ୍କ ପି:ହିନା 

ନିଶଙ୍କ ଜା: େଣ୍ଡାୟତ ବା: 

ନିଜଗ  ା 

Not found Ghara 

11 22mtr 28mtr 50mtr Mouza-Narangarh 

Khata-645,  

Plot-1809 

AC – 0.015, 

Kissam-Puratan 

Patita 

ଅନାବାଦୀ Not found Ghara 

12 22mtr 28mtr 50mtr Mouza-Narangarh 

Khata-465,  

Plot-1810,1811 

AC – 0.025,0.060 

Kissam- 

Gharabari 

ଶଙ୍କର ମହାପାତ୍ର ପି: ମକୁୁନ୍ଦ 

ମହାପାତ୍ର, କୁଳମଣ ିମହାପାତ୍ର 

ପି: ବିଦୟାଧର ନାୟକ ଜା: 

ମାଳି ବା: ନିଜିଗ  ା 

Laxman 

Mohapatra 

Sita 

Mohapatra 

  

Ghara 

13 10mtr 40mtr 50mtr Mouza-Narangarh 

Khata-276,  

Plot-1813 

AC – 0.075 

Kissam-Gharabari 

ବାଞ୍ଛାନିଧ ିମହାପାତ୍ର 

ପି:ଗଜଣଷ ମହାପାତ୍ର ଜା: 

ମାଳି ବା: ନିଜିଗ  ା 

Abanti 

Mohapatra, 

Krushna 

Mohapatra 

Ghara 

14 15mtr 35mtr 50mtr Mouza-Narangarh 

Khata-530,  

Plot-1814 

AC – 0.110 

Kissam-Gharabari 

ହୃଷି ମହାପାତ୍ର ପି:ମଦନ 

ମହାପାତ୍ର ଜା: ମାଳି ବା: 

ନିଜଗ  ା 

Shiba 

Mohapatra 

Ghara 

15 15mtr 35mtr 50mtr Mouza-Narangarh 

Khata-193,  

Plot-1815, 1816 

AC – 0.015, 0.040 

Kissam-Gharabari 

ଜଧାବା ମହାପାତ୍ର ପି:ସିେର 

ମହାପାତ୍ର ଜା: ମାଳି ବା: 

ନିଜଗ  ା 

Judhister 

Mohapatra, 

Babaji 

Mohapatra, 

Kalu 

Mohapatra 

Ghara 

16 7mtr 43mtr 50mtr Mouza-Narangarh 

Khata-373,  

Plot-1817 

AC – 0.015, 

Kissam-Gharabari 

ଜମାତି ଦିବୟା ସ୍ଵା:ଚିନ୍ତାମଣ ି

ରଥ ଜା: ବ୍ରାହ୍ମଣ ବା: 

ଜଭାଗପରୁ 

Not found Ghara 

17 21mtr 29mtr 50mtr Mouza-Narangarh 

Khata-, 532/61 
ଉମାମଣ ିପଣ୍ଡା ପି:ସଙ୍କଷଷଣ 

ପଣ୍ଡା ଜା: ବ୍ରାହ୍ମଣ ବା: 

Not found Ghara 
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Plot-1818/2229 

AC – 0.018, 

Kissam-Gharabari 

ଗଡସାନପଟୁ ଥାନା- 

ସତୟବାଦୀ ଜି- ପରୁୀ ହା . ସା 

- ନରଣଗଡ 

18 21mtr 29mtr 50mtr Mouza-Narangarh 

Khata-457,  

Plot-1819, 1820 

AC – 0.021, 0.005 

Kissam-Gharabari 

ଜଲ୍ାକନାଥ ରଥ ପି:ହାଡୁ ରଥ 

ଜା: ବ୍ରାହ୍ମଣ ବା: ଜଭାଗପରୁ 

Not found Ghara 

19 19mtr 31mtr 50mtr Mouza-Narangarh 

Khata-190,  

Plot-1821, 

AC –0.070 

Kissam-Gharabari 

ଧନ ିଜଦଇ ସ୍ଵା:କଣଡୁ୍ରୀ 

ମହାପାତ୍ର ଜା: ମାଳି ବା: 

ନିଜିଗ  ା 

Not found Ghara 

20 16mtr 34mtr 50mtr Mouza-Narangarh 

Khata-63,  

Plot-1822, 

AC –0.090 

Kissam-Gharabari 

କରୁଣାକର ମହାପାତ୍ର 

ପି:ମଦନ ମହାପାତ୍ର ଜା: ମାଳି 

ବା: ନିଜିଗ  ା 

Manoranja 

Mohapatra, 

Raghunat 

Mohapatra 

Ghara 

21 16mtr 34mtr 50mtr Mouza-Narangarh 

Khata-242,  

Plot-1823, 

AC –0.065 

Kissam-Gharabari 

ପାଣ ୁମହାପାତ୍ର ପି:ଦାସ 

ମହାପାତ୍ର ଜା: ମାଳି ବା: 

ନିଜିଗ  ା 

Narayan 

Mohapatra 

Ghara 

22 5mtr 45mtr 50mtr Mouza-Narangarh 

Khata-257,  

Plot-1824, 

AC –0.050 

Kissam-Gharabari 

ବନମାଳି ବଳବନ୍ତରା 

ପି:ଭାଗୟରଥ ିବଳବନ୍ତରା ଜା: 

େଣ୍ଡାୟତ ବା: ନିଜିଗ  ା 

Raghunath 

Balabantaray, 

Jogendra 

Balabantaray 

Ghara 

23 7mtr 43mtr 50mtr Mouza-Narangarh 

Khata-55,  

Plot-1825, 

AC –0.070 

Kissam-Gharabari 

କଇ   ଜଦଇ ସ୍ଵା:ବନମାଳି 

ଅରିସଲ୍ ଜା: େଣ୍ଡାୟତ ବା: 

ନିଜିଗ  ା 

 

Gurubari 

Arisal, 

Ladukishor 

Arisal 

Ghara 

24 6mtr 44mtr  Mouza-Narangarh 

Khata-83,  

Plot-1826, 

AC –0.070 

Kissam-Gharabari 

କୁଳମଣ ିବାଘଶିିଂହ, ନିଳମଣ ି

ବାଘଶିିଂହ ପି: ବୃନ୍ଦାବନ 

ବାଘଶିିଂହ ଜା: େଣ୍ଡାୟତ ବା: 

ନିଜିଗ  ା 

 

Babara 

Bhaghasingh, 

Babni 

Bhaghasingh, 

Subasa 

Bhaghasingh 

Ghara 
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OFFICE OF THE REVENUE INSPECTOR, GOLABAI  

Letter no-                                          Date- 

MOUZA-NARANAGADA KHADALITE MINES 

100 mtrs distace from minning boundary line to village . 

 

SL 

NO 

Land schedule between  100 

mtr village coverage area. 

RT LH Remark  

1 Mouza-Narangarh 

Khata-303,  

Plot-1773, 

AC –0.325 

Kissam-Gharabari 

ବାଲୁ୍ଙି୍କ ପ୍ରତାପସିିଂହ ପି:ଜଚୈତୟନ 

ପ୍ରତାପସିିଂହ ଜା: େଣ୍ଡାୟତ ବା: ଜଭାଗପରୁ 

  

2 Mouza-Narangarh 

Khata-102,  

Plot-1776, 

AC –0.260 

Kissam-Gharabari 

ଜକୈବଲ୍ୟ ବଳବନ୍ତରା ପି:ଭାଗିରଥ ି

ବଳବନ୍ତରା ଜା: େଣ୍ଡାୟତ ବା: ନଜିଗ  ା 

  

3 Mouza-Narangarh 

Khata-166,  

Plot-1777,1778 

AC –0.850 

Kissam-Gharabari 

ଝଜ ବଳିଆରସିିଂହ ପି: ଭରତ 

ବଳିଆରସିିଂହ, କଣଡୁ୍ରୀ ମାଥଷା ପି: ଶୟାମ 

ମାଥଷା, ସଜନଇ ମାଥଷା ପି: କଜେଇ ମାଥଷା 

ଜା: େଣ୍ଡାୟତ ବା: ନିଜିଗ  ା 

  

4 Mouza-Narangarh 

Khata-56,  

Plot-,1779 

AC –0.100 

Kissam-Gharabari 

କଣଡୁ୍ରୀ ମାଥଷା ପି: ଶୟାମ ମାଥଷା, ସଜନଇ   

ମାଥଷା ପି: କଜେଇ ମାଥଷା, ହାଡି ଜଦଇ ସ୍ଵା: 

ଜସାମନାଥ ବରାଳ ଜା: େଣ୍ଡାୟତ ବା: 

ଜଭାଗପରୁ 

  

5 Mouza-Narangarh 

Khata-522,  

Plot-,1780 

AC –0.110 

Kissam-Gharabari 

ହାଡ ିଜଦଇ ସ୍ଵା:ଜସାମନାଥ ବରାଳ ଜା: 

େଣ୍ଡାୟତ ବା: ଜଭାଗପରୁ 

  

6 Mouza-Narangarh 

Khata-563,  

Plot-1781 

AC –0.470 

Kissam-Gharabari 

ଶ୍ରୀ ଦକି୍ଷଣ ଚଣି୍ଡ ଠାକୁରାଣ ିବିଜଜ ବଳପରୁ 

ମାରଫତ ବା:, ଦାଶରଥ ିପଟ୍ଟନାୟକ ପି: 

ଚିନ୍ତାମଣ ିପଟ୍ଟନାୟକ ଜା: କରଣ ବା: 

ପରୁୁଜଷାତ୍ତମପରୁ ପଟଣା 

  

7 Mouza-Narangarh 

Khata-300,  

Plot-1782,  

AC –0.800, 0.800 

Kissam-Gharabari, Bagayat 

dui 

ବାମଜଦବ ପାଟସାହାଣ,ି ମାନଜଗାବିନ୍ଦ 

ପାଟସାହାଣ ିପି: ଶେିର ହରିଚନ୍ଦନ, 

କାଶନିାଥ ପାଟସାହାଣ,ି ଜଗାପିନାଥ 

ପାଟସାହାଣ ିପି: ଚକ୍ରଧର ପାଟସାହାଣ ିଜା: 

େଣ୍ଡାୟତ ବା: ଜଭାଗପରୁ 

  

8 Mouza-Narangarh 

Khata-646,  

Plot-1788,  

AC –0.040 

Kissam-Road 

ସବଷ ସାଧାରଣ   
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9 Mouza-Narangarh 

Khata-303,  

Plot-1789,  

AC –0.015 

Kissam-Ghara 

ବାଲୁ୍ଙି୍କ ପ୍ରତାପସିିଂହ ପି:ଜଚୈତୟନ 

ପ୍ରତାପସିିଂହ ଜା: େଣ୍ଡାୟତ ବା: ଜଭାଗପରୁ 

  

10 Mouza-Narangarh 

Khata-300,  

Plot-1790,  

AC –0.070 

Kissam-Ghara 

ବାମଜଦବ ପାଟସାହାଣ,ି ମାନଜଗାବିନ୍ଦ 

ପାଟସାହାଣ ିପି: ଶେିର ହରିଚନ୍ଦନ, 

କାଶନିାଥ ପାଟସାହାଣ,ି ଜଗାପିନାଥ 

ପାଟସାହାଣ ିପି: ଚକ୍ରଧର ପାଟସାହାଣ ିଜା: 

େଣ୍ଡାୟତ ବା: ଜଭାଗପରୁ 

  

11 Mouza-Narangarh 

Khata-303,  

Plot-1791,  

AC –0.950 

Kissam-Ghara 

ବାଲୁ୍ଙି୍କ ପ୍ରତାପସିିଂହ ପି:ଜଚୈତୟନ 

ପ୍ରତାପସିିଂହ ଜା: େଣ୍ଡାୟତ ବା: ଜଭାଗପରୁ 

  

12 Mouza-Narangarh 

Khata-300,  

Plot-1792,  

AC –0.650 

Kissam-Gharabari 

ବାମଜଦବ ପାଟସାହାଣ,ି ମାନଜଗାବିନ୍ଦ 

ପାଟସାହାଣ ିପି: ଶେିର ହରିଚନ୍ଦନ, 

କାଶନିାଥ ପାଟସାହାଣ,ି ଜଗାପିନାଥ 

ପାଟସାହାଣ ିପି: ଚକ୍ରଧର ପାଟସାହାଣ ିଜା: 

େଣ୍ଡାୟତ ବା: ଜଭାଗପରୁ 

  

13 Mouza-Narangarh 

Khata-102,  

Plot-1800,  

AC –0.250 

Kissam-Gharabari 

ଜକୈବଲ୍ୟ ବଳବନ୍ତରା ପି:ଭାଗିରଥ ି

ବଳବନ୍ତରା ଜା: େଣ୍ଡାୟତ ବା: ନଜିଗ  ା 

  

14 Mouza-Narangarh 

Khata-102,  

Plot-1801,  

AC –0.850 

Kissam-Gharabari 

ଜକୈବଲ୍ୟ ବଳବନ୍ତରା ପି:ଭାଗିରଥ ି

ବଳବନ୍ତରା ଜା: େଣ୍ଡାୟତ ବା: ନଜିଗ  ା 

  

15 Mouza-Narangarh 

Khata-131,  

Plot-1802,  

AC –0.200 

Kissam-Gharabari 

ଜଗାଲ୍କ ସାନ୍ତରା, ରସିକ ସାନ୍ତରା ପି: 

ମହନ ସାନ୍ତରା ଜା: େଣ୍ଡାୟତ ବା: 

ଜରାଗପରୁ 

  

16 Mouza-Narangarh 

Khata-131,  

Plot-1803,  

AC –0.150 

Kissam-Gharabari 

ଜଗାଲ୍କ ସାନ୍ତରା, ରସିକ ସାନ୍ତରା ପି: 

ମହନ ସାନ୍ତରା ଜା: େଣ୍ଡାୟତ ବା: 

ଜରାଗପରୁ 
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OFFICE OF THE REVENUE INSPECTOR, GOLABAI  

Letter no-                                          Date- 

MOUZA-NARANAGADA KHADALITE MINES 

50 mtrs distace from minning boundary line to village . 

 

SL 

NO 

Land schedule between  50 

mtr village coverage area. 

RT LH Remark  

1 Mouza-Narangarh 

Khata-131,  

Plot-1798,  

AC –0.040 

Kissam-Gharabari 

ଜଗାଲ୍କ ସାନ୍ତରା, ରସିକ ସାନ୍ତରା ପି: 

ମହନ ସାନ୍ତରା ଜା: େଣ୍ଡାୟତ ବା: 

ଜରାଗପରୁ 

  

2 Mouza-Narangarh 

Khata-102,  

Plot-1799,  

AC –0.900 

Kissam-Gharabari 

ଜକୈବଲ୍ୟ ବଳବନ୍ତରା ପି:ଭାଗିରଥ ି

ବଳବନ୍ତରା ଜା: େଣ୍ଡାୟତ ବା: ନଜିଗ  ା 

  

3 Mouza-Narangarh 

Khata-532/400,  

Plot-1804,  

AC –0.130 

Kissam-Gharabari 

ରଘନୁାଥ ସାମନ୍ତରାୟ ପି:ଜଗାଲ୍େ 

ସାମନ୍ତରାୟ ଜା: େଣ୍ଡାୟତ ବା: ଜଭାଗପରୁ 

ଜପା - ହାଡପଦା ଥା - ଜଙି୍କଆ ଜି - ଜୋର୍ଦ୍ଷା 

  

4 Mouza-Narangarh 

Khata-136,  

Plot-1805,  

AC –0.100 

Kissam-Gharabari 

ଜଗୌରାଙ୍ଗ ନିଶଙ୍କ ପି:ହିନା ନିଶଙ୍କ ଜା: 

େଣ୍ଡାୟତ ବା: ନିଜଗ  ା 

  

5 Mouza-Narangarh 

Khata-464,  

Plot-1812,  

AC –0.300 

Kissam-Gharabari 

ଶଙ୍କର ମହାପାତ୍ର ପି: ମକୁୁନ୍ଦ ମହାପାତ୍ର, 

ଲ୍କ୍ଷ୍ମଣ ମହାପାତ୍ର ପି: ଡମ୍ବରୁ ମହାପାତ୍ର ଜା: 

ମାଳି ବା: ନିଜିଗ  ା 

  

 

82
1352



ENGLISH TRANSLATION OF ANNEXURE – 10/I 

 

OFFICE OF THE REVENUE INSPECTOR, GOLABAI 

Letter no- Date- 

MOUZA-NARANAGADA KHADALITE MINES 
 

50 mtrs distance from working minning site to minning boundary and mine boundary line to village 
 
 

 

SL 

NO 

Distance 

from 

working 

place to 

Boundary in 

mtr. 

Mininning 

boundary 

to village 

in mtr 

Total 

distance 

from 

working 

place to 

village 

Land schedule 
Shri Jagannath 

Mahaprabhu BJ Puri 

Deputy Manager  SJTA, 

puri Khewat No – 1.11 

Family Name Father’s 

Name Place of 

Residence  

LH Remark 

1 19mtr. 31mtr. 50mtr. 1774 Govt. Anabadi  Nil Vacant 

land 

2 19mtr. 31mtr. 50mtr. Mouza-Narangarh 
Khata-75, 
Plot-1775 
AC–0.168, 
Kissam-Gharabari 

Managovinda Patasani, 
S/o – Sikhar 
Harichandan Caste – 
Khandayat, Village – 
Bhogapur  

NotFound Vacant 

land 

3 20mtr 30mtr 50mtr Mouza-Narangarh 
Khata-299, 
Plot-1784 
AC–0.110, 
Kissam- 
Puratanpatita 

Bamadeba Patasani, 

S/o – Sikhar Patasani 

Caste – Khandayat, 

Village – Bhogapur  

Rabinarayan 

Pattasani, 

Mohini 

Pattasani 

Vacant 

land 

4 18mtr. 32mtr. 50mtr. Mouza-Narangarh 
Khata-300, 
Plot-1785 
AC–0.110, 
Kissam-Gharabari 

Bamadeba patasani, 
managovinda patasani, 
S/o – Sikhar 
Harichandan, 
Kashinath Patasani, 
Gopinath Patasani, S/o 
– Chakradhara 
Patasani, Caste – 
Khandayat, Village – 
Bhogapur 

Notfound Vacant 

land 

5 32mtr. 18mtr. 50mtr. Mouza-Narangarh 
Khata-299, 
Plot-1793 
AC–0.110, 
Kissam-Gharabari 

Bamadeba Patasani, 

S/o – Sikhar Patasani 

Caste – Khandayat, 

Village – Bhogapur 

Notfound Vacant 

land 

6 34mtr 16mtr 50mtr Mouza-Narangarh 
Khata-102, 
Plot-1796 
AC–0.135, 
Kissam-Gharabari 

Kaibalya Balabantra, 
S/o – Bhagirathi 
Balabantra, Caste – 
Khandayat, Village – 
Own Village  

Notfound Vacant 

land 
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7 30mtr 20mtr 50mtr Mouza-Narangarh 
Khata-131, 
Plot-1797 

Golak Santara, S/o – 

Mohan Santara, Caste 

– Khandayat, Village – 

Bhogapur 

Notfound Vacant 

land 

    AC–0.065, 
Kissam-Gharabari 

   

8 30mtr 20mtr 50mtr Mouza-Narangarh 
Khata-645, 
Plot-1806 
AC–0.035, 
Kissam-Puratan 
Patita 

Govt. Anabadi  Notfound Vacant 

land 

9 30mtr 20mtr 50mtr Mouza-Narangarh 
Khata-645, 
Plot-1807 
AC–0.035, 
Kissam-Puratan 
Patita 

Govt. Anabadi Notfound Vacant 

land 

10 22mtr 28mtr 50mtr Mouza-Narangarh 
Khata-136, 
Plot-1808 
AC–0.055, 
Kissam- 
Gharabari 

Gouranga 

Nisankha, S/o – 

Hina Nisankha, 

Caste – 

Khandayat, Village 

– Own Village 

Notfound Ghara 

11 22mtr 28mtr 50mtr Mouza-Narangarh 
Khata-645, 
Plot-1809 
AC–0.015, 
Kissam-Puratan 
Patita 

Govt. Anabadi Notfound Ghara 

12 22mtr 28mtr 50mtr Mouza-Narangarh 
Khata-465, 
Plot-1810,1811 
AC–0.025,0.060 
Kissam- 
Gharabari 

Sankar Mohapatra, 

S/o – Mukunda 

Mohapatra, Kulamani 

Mohapatra, S/o – 

Bidyadhar Nayak, 

Caste – Mali, Village – 

Own Village  

Laxman 

Mohapatra 

Sita 

Mohapatra 

 
Ghara 

13 10mtr 40mtr 50mtr Mouza-Narangarh 
Khata-276, 
Plot-1813 
AC–0.075 
Kissam-Gharabari 

Banchanidhi 

Mohapatra, S.o – 

Ganesh 

Mohapatra, Caste 

– Mali, Village – 

Own Village 

Abanti 

Mohapatra, 

Krushna 

Mohapatra 

Ghara 

14 15mtr 35mtr 50mtr Mouza-Narangarh 
Khata-530, 
Plot-1814 
AC–0.110 
Kissam-Gharabari 

Hrucshi 

Mohapatra, S/o – 

Madan 

Mohapatra Caste 

– Mali, Village – 

Own Village 

Shiba 

Mohapatra 

Ghara 

15 15mtr 35mtr 50mtr Mouza-Narangarh 
Khata-193, 
Plot-1815,1816 
AC–0.015,0.040 
Kissam-Gharabari 

Dhoba Mohapatra, S/o 

– Sikhar Mohaptra 

Caste – Mali, Village – 

Own Village 

Judhister 

Mohapatra, 

Babaji 

Mohapatra, 

Kalu 

Mohapatra 

Ghara 
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16 7mtr 43mtr 50mtr Mouza-Narangarh 
Khata-373, 
Plot-1817 
AC–0.015, 
Kissam-Gharabari 

Moti Dibya, H/o – 

Chinatamani Rath, 

Caste – Bramhin, 

Village – Bhogapur 

Notfound Ghara 

17 21mtr 29mtr 50mtr Mouza-Narangarh 
Khata-, 532/61 

Umamani Panda, H/o – 
Sankarsan Panda, Caste – 
Brahmin, Village – 
Gadasanput, Ps – 
Satyabadi, Dist – Puri, Sa 
– Narangarh  

Notfound Ghara 

    Plot-1818/2229 
AC – 0.018, 
Kissam-Gharabari 

   

18 21mtr 29mtr 50mtr Mouza-Narangarh 
Khata-457, 
Plot-1819,1820 
AC–0.021,0.005 
Kissam-Gharabari 

Lokanath Rath, S/o – 

Hadu Rath, Caste – 

Brahmin, Village – 

Bhogapur 

Notfound Ghara 

19 19mtr 31mtr 50mtr Mouza-Narangarh 
Khata-190, 
Plot-1821, 
AC–0.070 
Kissam-Gharabari 

Dhani Dei, H/o – 

Kanduri 

Mohapatra, Caste 

– Mali, Village – 

Own Village 

Notfound Ghara 

20 16mtr 34mtr 50mtr Mouza-Narangarh 
Khata-63, 
Plot-1822, 
AC–0.090 
Kissam-Gharabari 

Karunakar Mohapatra, 

S/o – Madan 

Mohapatra Caste – 

Mali, Village – Own 

Village 

Manoranja 

Mohapatra, 

Raghunat 

Mohapatra 

Ghara 

21 16mtr 34mtr 50mtr Mouza-Narangarh 
Khata-242, 
Plot-1823, 
AC–0.065 
Kissam-Gharabari 

Panu Mohapatra, 

S/o – Dash 

Mohapatra Caste 

– Mali, Village – 

Own Village 

Narayan 

Mohapatra 

Ghara 

22 5mtr 45mtr 50mtr Mouza-Narangarh 
Khata-257, 
Plot-1824, 
AC–0.050 
Kissam-Gharabari 

Banamali Balabantra, 
S/o – Bhagirathi 
Balabantra, Caste – 
Khandayat, Village – 
Own Village  

Raghunath 

Balabantaray, 

Jogendra 

Balabantaray 

Ghara 

23 7mtr 43mtr 50mtr Mouza-Narangarh 
Khata-55, 
Plot-1825, 
AC–0.070 
Kissam-Gharabari 

Kain Dei, H/o – 
Banamali Arisal, Caste 
– Khandayat, Village – 
Own Village 

Gurubari 

Arisal, 

Ladukishor 

Arisal 

Ghara 

24 6mtr 44mtr  Mouza-Narangarh 
Khata-83, 
Plot-1826, 
AC–0.070 
Kissam-Gharabari 

Kulamani Baghsingh, 
Nilamani 
Baghsingh,S/o – 
Brundaban Baghsingh 
Caste – Khandayat, 
Village – Own Village 

Babara 

Bhaghasingh, 

Babni 

Bhaghasingh, 

Subasa 

Bhaghasingh 

Ghara 
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OFFICE OF THE REVENUE INSPECTOR, GOLABAI 

Letter no- Date- 

MOUZA-NARANAGADA KHADALITE MINES 
 

100 mtrs distace fromminningboundarylinetovillage. 
 

 

SL 

NO 

Land schedule between100 

mtrvillagecoveragearea. 

RT LH Remark 

1 Mouza-Narangarh 
Khata-303, 
Plot-1773, 
AC–0.325 
Kissam-Gharabari 

Balunki Pratap Singh, S/o – 

Chaitanya Pratap Singh, Caste – 

Khandayat, Village – Bhogapur 

  

2 Mouza-Narangarh 
Khata-102, 
Plot-1776, 
AC–0.260 
Kissam-Gharabari 

Kaibalya Balabantra, S/o – 

Bhagirathi Balabantra, Caste – 

Khandayat, Own Village  

  

3 Mouza-Narangarh 
Khata-166, 
Plot-1777,1778 
AC –0.850 
Kissam-Gharabari 

Jhaja Baliarsingh, S/o – Bharat 

Baliarsingh, Kanduri Martha 

S/o – Shyama Martha, Sanei 

Marth, S/o – Kanhei Martha 

Caste – Khandayat, Own 

Village 

  

4 Mouza-Narangarh 
Khata-56, 
Plot-,1779 
AC–0.100 
Kissam-Gharabari 

Kanduri Martha, S/o – Shyama 

Martha, Sanei Martha S/o – 

Kanehi Martha, Hadi Dei, H/o – 

Somnath Baral, Caste – 

Khandayat, Village – Bhogpur  

  

5 Mouza-Narangarh 
Khata-522, 
Plot-,1780 
AC–0.110 
Kissam-Gharabari 

Hadi Dei, H/o – Somnath Baral, 
Caste – Khandayat, Village – 
Bhogpur 

  

6 Mouza-Narangarh 
Khata-563, 
Plot-1781 
AC–0.470 
Kissam-Gharabari 

Shri Dakhina Chandi Thakurani 

Bije Balapur, Marphat Ba – 

Dasharathi Pattnayak, S/o – 

Chintamani Pattanayak, Caste – 

Karan, Village - 

Pursttompurpatana 

  

7 Mouza-Narangarh 
Khata-300, 
Plot-1782, 
AC –0.800, 0.800 
Kissam-Gharabari,Bagayat 
dui 

Bamadeba patasani, 
managovinda patasani, S/o – 
Sikhar Harichandan, Kashinath 
Patasani, Gopinath Patasani, S/o 
– Chakradhara Patasani, Caste – 
Khandayat, Village – Bhogapur 
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8 Mouza-Narangarh 
Khata-646, 
Plot-1788, 
AC–0.040 
Kissam-Road 

Sarba Sadhrana   

9 Mouza-Narangarh 
Khata-303, 
Plot-1789, 
AC–0.015 
Kissam-Ghara 

Balunki Pratap Singh, S/o – 

Chaitanya Pratap Singh, Caste – 

Khandayat, Village – Bhogapur 

  

10 Mouza-Narangarh 
Khata-300, 
Plot-1790, 
AC–0.070 
Kissam-Ghara 

Bamadeba patasani, 

managovinda patasani, S/o – 

Sikhar Harichandan, Kashinath 

Patasani, Gopinath Patasani, S/o 

– Chakradhara Patasani, Caste – 

Khandayat, Village – Bhogapur 

  

11 Mouza-Narangarh 
Khata-303, 
Plot-1791, 
AC–0.950 
Kissam-Ghara 

Balunki Pratap Singh, S/o – 

Chaitanya Pratap Singh, Caste – 

Khandayat, Village – Bhogapur 

  

12 Mouza-Narangarh 
Khata-300, 
Plot-1792, 
AC–0.650 
Kissam-Gharabari 

Bamadeba patasani, 
managovinda patasani, S/o – 
Sikhar Harichandan, Kashinath 
Patasani, Gopinath Patasani, S/o 
– Chakradhara Patasani, Caste – 
Khandayat, Village – Bhogapur 

  

13 Mouza-Narangarh 
Khata-102, 
Plot-1800, 
AC–0.250 
Kissam-Gharabari 

Kaibalya Balabantra, S/o – 

Bhagirathi Balabantra, Caste – 

Khandayat, Own Village 

  

14 Mouza-Narangarh 
Khata-102, 
Plot-1801, 
AC–0.850 
Kissam-Gharabari 

Kaibalya Balabantra, S/o – 

Bhagirathi Balabantra, Caste – 

Khandayat, Own Village 

  

15 Mouza-Narangarh 
Khata-131, 
Plot-1802, 
AC–0.200 
Kissam-Gharabari 

Golak Santara, S/o – Mohan 

Santara, Caste – Khandayat, 

Village – Bhogapur 

  

16 Mouza-Narangarh 
Khata-131, 
Plot-1803, 
AC–0.150 
Kissam-Gharabari 

Golak Santara, S/o – Mohan 

Santara, Caste – Khandayat, 

Village – Bhogapur 
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OFFICEOFTHEREVENUEINSPECTOR,GOLABAI 

Letter no- Date- 

MOUZA-NARANAGADAKHADALITEMINES 
 

50mtrsdistace fromminningboundarylinetovillage . 
 

 

SL 

NO 

Land schedule between50 

mtrvillagecoveragearea. 

RT LH Remark 

1 Mouza-Narangarh 
Khata-131, 
Plot-1798, 
AC–0.040 
Kissam-Gharabari 

Golak Santara, S/o – Mohan 

Santara, Caste – Khandayat, 

Village – Bhogapur 

  

2 Mouza-Narangarh 
Khata-102, 
Plot-1799, 
AC–0.900 
Kissam-Gharabari 

Kaibalya Balabantra, S/o – 

Bhagirathi Balabantra, Caste – 

Khandayat, Own Village 

  

3 Mouza-Narangarh 
Khata-532/400, 
Plot-1804, 
AC–0.130 
Kissam-Gharabari 

Raghunath Samantara, S/o – 

Golak Samantaray, Caste – 

Khandayat, Own Village 

  

4 Mouza-Narangarh 
Khata-136, 
Plot-1805, 
AC–0.100 
Kissam-Gharabari 

Gouranga Nishnka, S/o – Hina 
Nishnka, Caste – Khandayat  

  

5 Mouza-Narangarh 
Khata-464, 
Plot-1812, 
AC–0.300 
Kissam-Gharabari 

Shankar Mohapatra, S/o – 

Mukunda Mohapatra, Laxman 

Mohapatra, S/o – Damburu 

Mohapatra, Caste – Mali, Village 

– Own Village  
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

ORIGINAL   APPLICATION NO – 104 OF 2024 

I.A N0- _______OF 2024 

IN THE MATTER OF: 

NILAMANI MAHAPATRA    APPLICANT 

VERSUS 

STATE OF ODISHA AND ORS     RESPONDENTS  

INDEX 

SL No Description of Document Page No 

1 I.A FOR STAY OF MINING OPERATION IN 

KUNDAKUNDI KUNDA STONE QUARRY 

1-6 

2 Photographs dated 30/09/2024 and 01/10/2024 as 

ANNEXURE-1 

7-9 

PLACE: Bhubaneswar    

DATE: 01/10/2024   SANKAR PRASAD PANI 

      ASHUTOSH PADHY 

   ADVOCATE 

Plot 2132/4814, Nageswartangi Khordha, Bubaneswar 751002 Cell-

9437279278, 

Email: sankarprasadpani@gmail.com  
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

ORIGINAL APPLICATION NO - 104 OF 2024 

I.A NO-_____OF 2024 

IN THE MATTER OF: 

NILAMANI MAHAPATRA    APPLICANT 

VERSUS 

STATE OF ODISHA AND ORS     RESPONDENTS  

I.A FOR STAY OF MINING OPERATION IN KUNDAKUNDI 

KUNDA STONE QUARRY 

IT IS MOST RESPECTFULLY SHOWETH 

1. I, Nilamani Mahapatra S/o Narayan Mahaptra, aged about 36 years, At- 

Bhogapur (Narangarh), po- Hadapada, Dist- Khordha, pin-752018 do 

hereby solemnly affirm, and declare as under. That I am the applicant in the 

above mentioned Original Application and I am fully conversant with the 

facts and circumstances of the case and therefore competent to swear this 

affidavit. 

2. That the Hon’ble Tribunal vide order dated 28/05/2024 constituted a fact 

finding committee to visit the site and to submit its report on affidavit 

within four weeks, though already four months have passed but no 
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Under Section19(4) (i) read with 18(1) of National Green Tribunal Act, 2010



 
 

committee report has been filed by the District Magistrate Khordha as he is 

the nodal officer for the inspection and to file the committee report on 

affidavit. 

3. It is pertinent to mention here that even though the Hon’ble Tribunal 

granted four weeks on 28/05/2024 to file inspection report but till date the 

committee report has not been filed by the DM Khordha though the 

committee visited the site in question on 20/06/2024. 

4. That the mining operation is being carried out by the respondent No-17 i.e. 

Odisha Mining Corporation Limited by violating the siting criteria, that the 

Respondent 17 is operating the stone quarry which is in close proximity of 

the village for which the villagers are facing unbearable Air and Noise 

pollution. 

5.  That the present quarry operation is in blatant violation of Siting Criteria 

which prescribes a minimum of 500metre from residential areas and as per 

the CPCB guideline at least 100metre buffer area for quarry without 

involving blasting. 

6. That the photographs dated 30/09/2024 and 01/10/2024 also suggests that 

the mining operation is being carried out in close proximity of the 

residential houses and the lease boundary of the quarry falls within the 

village. That the photograph dated 30/09/2024 shows that the mining 

operation is being carried out in night also which creates deafening noise 

for which the villagers cannot even sleep peacefully during night. Copy of 
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the photographs dated 30/09/2024 and 0110/2024 is annexed here unto as 

ANNEXURE-1. 

7. That the project proponent is using heavy machines to operate the stone 

quarry and those heavy machines creates uncontrolled vibrations for which 

many houses of the village developed cracks in their wall. 

8. It is again pertinent to mention here that the Project proponent is operating 

the quarry in night also which is prohibited under the Environmental 

condition number 14, condition number 14 of the Environmental clearance 

dated 04/09/2020 is reproduced as follows; 

 “The illumination and sound at night at project sites disturb the villages 

in respect of both human and animal population. Consequent sleeping 

disorders and stress may affect the health in the villages located close to 

mining operations. Habitations have a right for darkness and minimal noise 

levels at night. PPs must ensure that the biological clock of the villages is 

not disturbed, by orienting the floodlights/ masks away from the villagers 

and keeping the noise levels well within the prescribed limits for day 

light/night hours”. 

9. That the project proponent is transporting the mined minerals through the 

village road, which also violates the Environmental clearance condition 

number 5. Due to plying of heavy vehicles through the village road the road 

is completely damaged and the villagers are facing problems while using 

the road. 
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10. It is pertinent to mention here that the mining operation is being carried out 

by violating the siting criteria issued by the CPCB, which says that there 

should be 500 meter distance from the residential areas. 

PRAYER 

That in view of the above mentioned paragraphs it is humbly prayed before 

this Hon’ble Tribunal to stop the mining operation carried out by the 

Respondent No 17 i.e. Odisha Mining Corporation Limited till final disposal of 

the Original Application. 

 

 Bhubaneswar    By the Applicant Through 

   01/10/2024         

ADVOCATE 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

ORIGINAL APPLICATION NO 

IN THE MATTER OF: 

EASTERN ZONE BENCH, KOLKATA 

Nilamani Mahapatra 

STATE OF ODISHA AND Others 

Verified on this 

OT4 

VERSUS 

I, Nilamani Mahapatra S/o Narayan Mahaptra, aged about 36 years, At 
Bhogapur (Narangarh)po- Hadapada, Dist- Khordha, pin-752018 do hereby 
solemnly affirm, and declare as under: 

Idenitisd, B Advoßansk(91/23 

1. That I am the applicant in the above mentioned Original Application and 
I am fully conversant with the facts and circumstances of the case and 

therefore competent to swear this affidavit. 

/JANNEJAYA\ 
RAUYRAY 

BHUBANESWAR 
REGD NO. 
OM-86i2012 

EXPIRY ATE 
26/0712027 

2. That .I have read over the contents of the accompanying 

AFFIDAVIT 

application and the same is true and correct and is drafted on my 
instruction. 

INDIA 

OF ODISHD 

.4F 2024/EZ 

0CTdaybf 

APPLICANT 

VERIFICATION 

RESPONDENTS 

contents of the above affidavit are true and correct. No part of it is false 
and nothing material has been concealed there from. 

a.......A. !.!M. 
oh oath the ce: 

Deponent(s) 

010CT 202 

Nilamani Mahupto. 

AdvocateKubahesWar 
Ihe above named dsnonent(shDeing, 

duly identified br Sri...) 

..2024 at Aehat the 

Nslamami Mahafalaa. 

DEPONENT 

Agpeasbrtore oc0¢-202JANMEJAYA RAUTRAY 
Sates 

are true to the . iSIèr l thei 
knowledge and L. i 

DEPONENT 

s atidaviNOTARY, GOVT. 
RHBANESMO 

VRESD. NØ-ØN-86/é01 
No -p337121273 
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I.A NO-__________OF 2024

I.A



PHOTOGRAPH DATED 30/09/2024 SHOWING MINING OPERATION BEING 

CARRIED OUT IN NIGHT BY USING HEAVY MACHINES
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ANNEXURE-1
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PHOTOGRAPH DATD 01/10/2024 SHOWS MINING OPERATION IS 

CARRIED OUT BY USING HEAVY MACHINES 
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Sankar Pani <sankarprasadpani@gmail.com>

IA FILED IN OA 104/2024 NGT-EZ
1 message

Sankar Pani <sankarprasadpani@gmail.com> Tue, Oct 1, 2024 at 3:03 PM
To: Soubhagya Nayak Adv <saubhagya_1965@rediffmail.com>, apurba ghosh <apu7law@gmail.com>, Dipanjan Ghosh
<dpnjnghsh0@gmail.com>, Sibojyoti Chakrabarti <subho.advocate@gmail.com>, Pravat Muduli
<pravatmuduli2007@gmail.com>

Dear Sir, please find the attachment.

--
Sankar Prasad Pani, Environment Lawyer 
National Green Tribunal Kolkata & Orissa Highcourt
Res-Plot No 2132/4814(B), Nageswar Tangi, 
Bhubaneswar, 751002
Cell- 9437279278
Skype- sankar.pani

IA IN OA 104.pdf
1129K

10/1/24, 3:03 PM Gmail - IA FILED IN OA 104/2024 NGT-EZ

https://mail.google.com/mail/u/0/?ik=172a9f80d3&view=pt&search=all&permthid=thread-a:r-2400014030597803290%7Cmsg-a:r39670065993098… 1/1
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                                                                                            The Odisha Mining Corporation 
(A Gold Category State PSU.) 

Kundakundi Kunda Stone Quarry (Khondalite) Mines, Narangarh ,752018, www.omcltd.in 

 
 

Letter No:   213/OMC/NKDL/2024 

Date: 07/05/2024 

 
To 
  The Joint Director (S) 
  Ministry of Environment, Forests & Climate Change 
  Eastern Regional Office 
  A/3, Chandrasekharpur, 
  Bhubaneswar-751023 
 
Sub: Submission of Six Monthly report for the period from Oct’2023 to Mar’2024 on 

status of Compliance to the conditions stipulated in the grant order of EC pertaining 

to Kundakundi Kunda Stone Quarry, Narangarh of M/s OMC Ltd.  

 
Ref:  EC Ref No. 8881/SEIAA, dated 04/09/2020. 
 
Sir, 
 Six Monthly reports on the status of compliance to EC conditions stipulated by                

State Level Environment Impact Assessment Authority, Odisha, under reference pertaining 

to Kundakundi Kunda Stone Quarry, Narangarh of M/s. OMC Ltd. for the period from  

Oct’2023 to Mar’2024  is enclosed as Annexure-A for kind perusal. 

 
                This is for your kind information and necessary action. 
  

Yours faithfully, 

 

Mines Manager 
K.K Khondalite Mines 

Narangarh 
 

ANNEXURE - 14110
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Address: IA Division, Ministry of Environment, Forest and Climate Change,

Indira Paryavaran Bhawan, Jor Bagh New Delhi - 110003
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Address: IA Division, Ministry of Environment, Forest and Climate Change,
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Address: IA Division, Ministry of Environment, Forest and Climate Change,
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Address: IA Division, Ministry of Environment, Forest and Climate Change,
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